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C) 	Mr KU Kuriakose for applicant 
Mr Mathew 3 Nedimpara for respondents 
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At the request of the leaied counsel 

oam"v=k for the applicant, list for further 

direction on maintainability on 26.3.91. 

26.3.91 SM &4V1 

Mr,i(v Kuriaiose..repthrough prox 1 &iY&el. 
Mr. iadhusoodhanan...for SCSC 

The learned Counsel for the applicant 

appears before us and stated that he is with 
drawing the appljcation with liberty to move 

appropriate legal forum to get the necessary 

redress.6 Accordingly the appijcation is closed. 
as withdr. 

(A. V.ridasan) 	 S.P.Mukerji) 
judicial Member 	 Vice Chairman 
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